GOVERNMENT OF INDIA
MINISTRY OF HOME AFFAIRS

LOK SABHA
UNSTARRED QUESTION NO. 5823

TO BE ANSWERED ON THE 3%° APRIL, 2018/ CHAITRA 13, 1940 (SAKA)

CONVICTION RATE
5823. SHRI GODSE HEMANT TUKARAM:

Will the Minister of HOME AFFAIRS be pleased to state:

(a) whether the decadal conviction rate of cases under Indian Penal Code
(IPC) in the country has consistently decreased since 2000, if so, the
details thereof and the reasons therefor;

(b) whether the decadal conviction rate in majority of the States is less
than
the national decadal conviction rate during the said period;

(c) if so, the details thereof and the reasons therefor, State/UT-wise;

(d) whether the Government has issued any guidelines to the States in this
regard and if so, the details thereof;

(e) whether all the States have implemented the said guidelines;
(f) if so, the details thereof and if not, the action taken in this regard; and

(g) the other corrective steps taken by the Government to improve the
conviction rate in the country?

ANSWER

MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HANSRAJ GANGARAM AHIR)

(a) to (c): The State/UT-wise details of the conviction rate during 2000 -
2016, are at Annexure. ‘Police’ and ‘Public Order’ are State subjects under
the Seventh Schedule to the Constitution of India. The reasons for low
convictions are witness turning hostile, long duration of trials, etc.

(d) to (g): The State Governments are primarily responsible for prevention,
detection, registration and investigation of crime and for prosecuting the

criminals through the machinery of their law enforcement agencies as also
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for protecting the life and property of the citizens. The Union Government,
however, attaches highest importance to the matter of prevention of crime
and therefore, has continued to urge to the State Governments/UT
Administrations to give more focused attention towards improving the
administration of criminal justice system and taking such measures as are
necessary for prevention and control of crime. In this regard, various
Advisories are issued by Ministry of Home Affairs from time to time which

are available on the website www.mha.gov.in.

*kk%*


http://www.mha.gov.in/
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ANNEXURE
State/UT-wise Conviction Rate under Total Cognizable IPC Crimes during 2000-2016

sL State/UT 2000 | 2001 | 2002 | 2003 | 2004 | 2005 | 2006 | 2007 | 2008 | 2009 | 2010 | 2011 | 2012 | 2013 | 2014 | 2015 | 2016
1 | Andhra Pradesh 326| 378| 376| 396| 357| 377| 369| 380 382| 333| 343| 334| 297| 328| 289| 315| 261
2 | Arunachal Pradesh 507 | 56.1| 67.8| 623 616 | 569 | 569| 59.2| 614 | 582| 590| 444| 405| 482 | 585| 31.0| 257
3 | Assam 201 197| 209| 198 183 | 184 | 211| 226| 162| 211| 170| 199| 106 8.6 | 13.1| 11.8| 117
4 | Bihar 199 | 231 201 171 161 | 152 | 16.0 16.7| 197| 180| 162 | 155| 159| 134 | 100| 128 139
5 | Chhattisgarh - 55.3 51.6 58.7 54.6 54.7 64.0 56.0 51.6 48.4 41.3 44.6 46.0 38.8 46.5 54.4 44.1
6 | Goa 176 | 18.8| 228| 287| 249| 278| 294| 306| 264 | 262| 214| 259| 220| 241| 211| 190]| 224
7 | Gujarat 286 | 247| 215| 187 203 | 309| 359| 423| 384 411| 379| 391| 355| 408 | 432| 366| 351
8 | Haryana 324| 319| 395| 411| 391| 385| 377| 356 423| 363| 321| 255| 31.8| 313| 290| 303| 269
9 | Himachal Pradesh 29.2 21.8 25.5 30.4 19.2 22.1 29.1 25.4 29.3 24.5 19.9 25.1 22.9 21.1 30.1 27.5 29.4
10 | Jammu & Kashmir 36.6| 410| 41.0| 468 | 425| 421| 435| 472| 509| 463| 531| 505| 370 305| 394 | 384 416
11 | Jharkhand -| 271 210] 1838 188 | 247 | 255 246 | 234| 31.0| 242| 293| 232| 251| 269| 189 223
12 | Karnataka 31.9| 298| 290| 371| 297| 300| 306| 348| 361| 357| 349| 362| 315| 325| 385| 386| 511
13 | Kerala 479 | 500| 502 | 491 | 488 | 51.2| 439| 445| 556| 571 627| 652| 654 | 685| 77.8| 823 | 846
14 | Madhya Pradesh 542 | 471| 483| 444| 488| 505| 567| 52.0| 516| 474| 459| 428| 477| 497| 535| 483 | 519
15 | Maharashtra 12.6 131 12.6 12.5 13.7 11.7 11.6 11.1 9.4 9.6 9.0 8.2 9.4 13.3 19.3 33.0 34.3
16 | Manipur 30.8 59.6 79.1 34.7 80.7 58.2 86.4 50.0 61.5 26.9 68.5 51.9 70.0 43.5 29.9 44.0 48.1
17 | Meghalaya 295| 302| 493| 36.2 385| 453 | 33.7| 495| 480| 388| 421| 413| 433| 407| 659| 374 619
18 | Mizoram 775| 849| 949| 96| 777| 765| 979| 814 81| 91.0| 936| 895| 895| 85| 929| 93.8| 945
19 | Nagaland 76.0 | 812| 927| 835 977 | 553| 957| 923| 928 | 80.7| 785| 80| 858| 81| 847| 696| 585
20 | Odisha 165 | 142 | 147 | 14.0 193| 149| 174| 160| 158| 132 99| 103| 110| 103 | 164 95| 104
21 | Punjab 46.1| 396| 406 | 419| 387| 347| 370| 376| 367| 350| 402 | 389| 375| 364| 355| 336| 316
22 | Rajasthan 51.2| 535| 522 | 568| 57.8| 58.0| 593 61.1 | 599 | 607| 59.1| 645| 613 622 | 56.8| 57.2| 49.9
23 | Sikkim 452 | 562 | 893 | 589 | 46.0| 476| 521 | 461 535| 46.0| 473 | 480 | 387 | 438| 496| 404 | 306
24 | Tamil Nadu 642 | 628| 591| 628| 672| 622| 617| 61.2| 632| 621| 556| 621| 565| 588 | 659| 636| 586
25 | Telangana - - - - - - - - - - - - - - 38.6 37.6 35.6
26 | Tripura 150 | 185| 183 | 203 187 | 17.4| 215 171 | 156| 127| 111| 146| 149| 159| 201| 302| 256
27 | Uttar Pradesh 550 | 549 | 545| 548| 568| 586| 569| 540| 555| 54.0| 584 | 59.6| 526| 53.1| 532| 584 | 590
28 | Uttarakhand NA| 529| 689| 728| 69.7| 596| 609| 665 695| 693| 673| 655| 763| 702 | 53.0| 581 | 486
29 | West Bengal 226| 17.4| 185 6.9 160 | 165 | 157 132 | 120| 126| 135| 134| 105| 144| 11.1| 146 101
TOTAL STATE(S) 411 | 403 | 405| 402 | 422 | 41.8| 41| 414| 40| 41.2| 404 | 409 | 381 | 399| 451 | 46.8| 46.7

30 | A& N lslands 276 | 511| 503| 529 | 514| 535| 605| 469 | 317| 376| 497| 714| 542| 513| 469 | 316 397
31 | Chandigarh 563 | 457 | 554| 558 | 558| 640| 60.0| 522 543 | 482 | 403| 493| 505| 509 | 40.0| 436 443
32 | D&N Haveli 456 | 221| 276| 163 5.0 3.6 8.3 87| 121 247| 229| 129]| 100 60| 11.0 78| 107
33 | Daman & Diu 267 | 235 9.1| 205 122 | 183 | 158 197 | 241| 127| 140 217 | 1338 00| 102 5.4 6.2
34 | Delhi UT 487 | 504 | 379| 320| 497| 621| 650| 647| 653| 581 | 515| 481 | 524| 489| 437| 492| 516
35 | Lakshadweep -| 25.0| 400| 500 100.0| 455| 20.0| 100.0| 50.0 0.0 -| 725| 369| 160| 683 | 714| 610
36 | Puducherry 91.9| 858 | 950| 864 | 783 | 878| 800| 903| 879| 90.2| 624| 83| 799| 89| 701| 86.0| 925
TOTAL UT(S) 502 | 528| 438| 371| 556| 63.7| 657| 66.1| 680| 59.8| 524 | 50.2| 535| 51.0| 44.0| 493 | 52.1
TOTAL (ALL INDIA) 41.8| 40.8| 406 | 40.1| 425| 424| 49| 423| 42.6| 417| 407 | 411 385| 402 | 451 | 469 | 46.8

Source: Crime in India

Note: '-' Newly craved State from Andhra Pradesh in 2014.




